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SECTION 4(1)(B)(i)
The particulars of High Court of Uttarakhand (At Nainital), functions and duties;
Particulars: High Court of Uttarakhand
Functions: It is a Court of record as per Article 215 of the Constitution of India.
Duties: (1) Administrative,

(2) Judicial.



SECTION 4(1)(B)(ii)

The powers and duties of officers and employees of the High Court of Uttarakhand,

Powers and duties of Hon’ble Judges of the High Court: To do judgments and administrative work as per
provisions of the law.

Powers & Duties of Officers of the High Court: The officers discharge their duties as per the High Court
Officers and Staff (Conditions of Service & Conduct) Rules, 1976.




SECTION 4(1)(B)(iii)
The procedure followed in the decision making process, including channels of supervision
and accountability;
The cases are decided as per the provisions of Law. The administrative decisions are taken
by Hon’ble the Chief Justice, Full Court, Administrative Judges and other Officers of the
Registry as per provision of Rules of the Court, 1952.



SECTION 4(1)(B)(iv)
The norms set for the discharge of the functions of the High Court of Uttarakhand;
Rules of the Court, 1952; Laws and Judgments / Rulings of Hon’ble Supreme Court of India.



SECTION 4(1)(B)(v)
The rules, regulations, instructions, manuals and records, held by it or under its control or
used by its employees for discharging its functions;
(1) All the laws are applicable.
(2) Rules of the Court, 1952.



SECTION 4(1)(B)(vi)
A statement of the categories of documents that are held by it or under its control;
(1) Judicial Record.
(2) Administrative Record.



SECTION 4(1)(B)(vii)
The particulars of any arrangements that exists for consultation with, or representation by,
the members of the public in relation to the formulation of its policy or implementation
thereof;
That is not required as per the provisions of the law.



SECTION 4(1)(B)(viii)
A statement of the boards, councils, committees and other bodies consisting of two or more
persons constituted as its part or for the purpose of its advice, and as to whether meetings of
those boards, councils, committees and other bodies are open to the public, or the minutes of
such meetings are accessible for public;
The decisions are taken by the Full Court consisting of all the Hon’ble Judges of the High
Court of Uttarakhand.



SECTION 4(1)(B)(ix)
A directory of officers and employees of the High Court of Uttarakhand (At Nainital);



CHIEF JUSTICE & HON’BLE JUDGES, HIGH COURT OF UTTARAKHAND

Name Office Residence Fax
Hon’ble Mr. Justice V.K. Gupta 231691 | 231694 | 231691 (O)
CHIEF JUSTICE 231694 (R)
“Pant Sadan”, Mallital, Nainital
Hon’ble Mr. Justice B.C. Kandpal 233361 | 233362 -
Oak Park, Nainital
Hon’ble Mr. Justice J.C.S. Rawat 233363 | 235374 -
Ratan Cottage, Tallital, Nainital
Hon’ble Mr. Justice Prafulla C. Pant 233364 | 233057 -
High Court Compound, Mallital,
Nainital
Hon’ble Mr. Justice B.S. Verma 239655 | 233377 -
Cottage No. 1, C.D.O. Block, Mallital,
Nainital
Hon’ble Mr. Justice Dharam Veer 231690 | 231693 -
Cottage No. 2, C.D.O. Block, Mallital,
Nainital
Hon’ble Mr. Justice V.K. Bist 232775 | 232774 -
Oak Park, Mallital, Nainital
Hon’ble Mr. Justice Sudhanshu Dhulia | 232511 | 235548 -
Mankapur Compound, Mallital,
Nainital

OFFICERS OF THE REGISTRY
Name PBX-EXxt. Office Residence
Mr. Ravindra Maithani 205 232085 231721
REGISTRAR GENERAL 237721 231721 (Fax)
(Fax) Ext-321
Mr. Pradeep Pant 206 233802 233803
Registrar (Judicial)
Mr. Prashant Joshi 330 232276 233819
Registrar (Inspection/Protocol)
Mr. V.C. Barthwal 223 9411107532 | 232803
Joint Registrar
Mr. M.C. Joshi 201 - 232354
Deputy Registrar (Accounts)
Mr. M.P. Sharma 227 - 231883
Deputy Registrar (Inspection)
Mr. S.S. Rautela 246 9412086819 | --
Deputy Registrar (Judicial)
Mr. S.P. Sharma 311 - -
Deputy Registrar (Record Room)
SECRETARIATE OF HON’BLE THE CHIEF JUSTICE
Mr. J.P. Tangwan 214 9412084862
P.P.S. 231691
Mr. Ashok Joshi 262 232296
Joint P.P.S
Mr. Ajay Semwal 305 9412084500
Chief Public Relation Officer
Mr. Abdul Hamid 248 9411107534 | 231162
Public Relation Officer
Mr. Gurpreet Singh 262 - 9837966180
P.S. 9837054290
PRIVATE SECRETARIES / P.As

Mr. P.S. Mandrawal 257 - 232714
Head P.S./P.S. to Hon’ble Mr. Justice B.S. Verma
Mr. G.P. Dhyani 203 - 233071
P.S. to Registrar General




Mr. N.C. Melkani 218 - 232933
P.S. to Hon’ble Mr. Justice V.K. Bist
Mr. 1.S. Bisht 318 - 231253
P.S. to Hon’ble Mr. Justice B.C. Kandpal 9411323719
Mr. L.S. Rawat 317 - 9411107663
P.S. to Hon’ble Mr. Justice J.C.S. Rawat
Mr. Himanshu Negi 313 -- 9837029472
P.S. to Hon’ble Mr. Justice P.C. Pant
Mr. N.R.S. Aswal 318 - 9837033785
P.S. to Hon’ble Mr. Justice B.C. Kandpal
Mr. Mohit Kanojia 203 = 9412983056
P.S. Registrar General
Mr. R.C. Pant 257 - 211018
P.S. to Hon’ble Mr. Justice B.S. Verma 9410732410
Mr. Rajeev Dang 254 -- 9837435444
P.S. to Hon’ble Mr. Justice Dharam Veer
Mr. Pravindra Singh Rathour 212 - 9411107725
P.S. to Hon’ble MTr. Justice Sudhanshu Dhulia
Mr. S. K. Sharma 203 - 9411167384
P.S. to Registrar (Judicial)
Mr. Shiv Prasad Shukla 317 -- 9410544556
P.A. to Hon’ble Mr. Justice J.C.S. Rawat
Ms. Shweta Jakhmola 313 - 9837758856
P.A. to Hon’ble Mr. Justice P.C. Pant
Mr. J.K. Jain 203 - 233266
P.A. to Registrar General 9411102006
Mr. Prabodh Kumar 212 -- 9997341289
P.A. to Hon’ble Mr. Justice Dharam Veer
Mr. Avneet Kumar Singh 229 - 9410176106
P.A. to Hon’ble Mr. Justice Sudhanshu Dhulia
Mr. Salim Pravez 318 -- 9410176195
P.A. to Hon’ble Mr. Justice B.C. Kandpal
Ms. Nandini Singh 313 - 9411589822
P.A. to Hon’ble Mr. Justice P.C. Pant
Ms. Aarti Singh 218 - 9410321394
P.A. to Hon’ble Justice V.K.Bist
Mr. Ram Murti Yadav 257 - 9760624090
P.A. to Hon’ble Mr. Justice B.S. Verma
Ms. Rajni Gusain 254 - 9837886978
P.A. to Hon’ble Mr. Justice Dharam Veer
Mr. Bhaskar 330 9454700135
P.A. to Registrar (Inspection)
LIBRARY

Mr. Yogesh Pant 209 - 9412109549
Librarian

ASSISTANT REGISTRARS
Mr. K.C. Suyal 208 - -
Appeal-1 Section
Mr. H.S. Jeena 225 - 233647
Admin - B Section
Mr. N.R. Arya 309 - 9411198573
Institution Section
Mr. C.P. Arya 306 - 239659
Writ Misc. Section
Mr. C.S. Adhikari 315 - 9410907183
Writ (Service)Section 219
Mr. J.P. Arya 311 - 235483
Record Room 255
Mr. R.C. Kandpal 202 - 239290
Admn-A-2 Section
Mr. V.S. Pant 220 - 9412982705
Copying
Mr. S.C. Tiwari 202 -- --
Admin - A
Mr. B.S. Khati 204 - 231235
Criminal Section




Mr. R.S. Chauhan 233 - 238800
Accounts Section 9410338666
SECTION OFFICERS
Mr. G.C. Pant 226 - 231231
Cash Section
Mr. B.C. Tamta 256 - 9412086478
Appeal-2 Section
Mr. H.C. Pandey 230 - 9412087174
Listing Section
Mr. V. K. Srivastava 315/ -- 9411792869
Writ (Service)Section 219
Mr. Neeraj Sharma 314 - 9412906537
Appeal 1 Section
Mr. G.S. Nagarkoti 246 - 9719234930
Institution Section
Mr. Mirtunjay Singh 220 - 9412086817
Copying Section
Mr. M.S. Sirohi 225 - 9219868400
Admin-B Section
Mr. Naubhar Singh 306 - 9411167391
Writ M.B. Section
Mr. Ashok Kumar 233 - 9411107357
Accounts Section
Mr. Jeetander Kumar 302 - 9412087708
Stationery Section
Mr. Anil Kumar Joshi 208 - 9412905976
Misc. Section
BENCH SECRETARIES
Mr. V.C. Raturi 214 - 233314
Head B. S.
Mr. P. S. Negi 317 - 238920
B.S.-I
Mr. M.C. Upadhyaya 313 - 9412040216
B.S.-1
Mr. T.S. Kherola -- 9758432194
B.S.-1
Mr. C.P. Chaudhary 212 - 231092
B.S.-1
Mr. M.M. Bijalwan 318 - 9412986096
B.S.-I
Mr. S.S. Gusain 313 - 9411167417
B.S.-I1
Mr. R.R. Bhatt 257 - 9411167393
B.S.-II
Mr. D.S. Bisht 254 - 9411167369
B.S.-II
MANAGEMENT SECTION
Mr. N.C. Kimari 232 233826 9412085388
Management Officer
PROTOCOL SECTION
Mr. Hussain Ahmed 211 231692 233844
Chief Protocol Officer 9412084466
Mr. Jeetendra S. Pokhariya 211 231692 233855
Protocol Officer 9412084861




HIGH COURT COMPUTER CENTRE

Mr. Deep Nigam 316 236679 232898
OIC-NIC 9410112100
Mr. Digvijay Pant 316 236679 9412362128
System Analyst

HIGH COURT DISPENSARY
Dr.L.M.S. Rawat 304 236388 237749
M.O. 9412944616
Mr. L.P. Dhaundiyal 304 236388 232896
Pharmacist
Dr. K.D. Mishra - -- 9412982545
M.O. (Homeopathic)
Dr. Ravindra Pratap Singh - - 9412017311

M.O. (Ayurvedic)

STATE BANK OF INDIA, HIGH COURT BRANCH, NAINITAL

Mr. Mukesh Kumar Pandey - 233523 9412034694
Branch Manager
HIGH COURT SECURITY
Mr. Prakash Chandra Pant 307 9917064444 | --
Chief Security Officer / Dy. S.P.
Judges Gate 325 - -
Temple Gate 326 -- --
PWD CAMP OFFICE
Supervisor Office | 259 | -- --
ADVOCATE GENERAL / GOVERNMENT ADVOCATES

Name Office Residence Fax
Mr. L.P. Naithani 232498 235393 232499
Advocate General 9412084198 | 233733
Mr. G.S. Sandhu 233751 05944 - 235687
Government Advocate 9412136841 | 243841

9897384233
Mr. ]J.P. Joshi 238582 232355 --
Chief Standing Counsel 9412057831
Mr. B.L. Dhyani 236501 238909 --
Supt. Of Litigation 9412084376

ADMINISTRATOR GENERAL / OFFICIAL TRUSTEE UTTARAKHAND
HIGH COURT CAMPUS, NAINITAL
STD:05942

Mr. Ravindra Maithani, H.].S. -- 238146 233067
Administrator General/Official Trustee
Uttarakhand

SPECIAL COUNSELS OF THE HIGH COURT

Mr. Alok Singh - 232585 -

Senior Advocate 9412084584

Mr. M.C. Kandpal - 232154 -

Senior Advocate 9412084156

Mr. S.N. Babulkar -- 232010 --

Senior Advocate 9412085010

Mr. S.K. Jain -- 231961
9837261068

Mr. Rajendra Dobhal - 231812 -
232812
9837002131

Mr. Sharad Sharma -- 237462 --
9412084035

Mr. Arvind Vashistha -- 232110 --
231008
9412085110

Mr. D.S. Patni - 232444 -
9412347682
9412037136

Mrs. Anjali Bhargawa - 235247 -




9837418318

Mr. Sidharat Sah

235280
237041
942084280

Mr. Shobit Saharia

9837249350

Mr. Rakesh Thapliyal

232192
9837048218

Mr. Pankaj Miglani

232089
01334-
255851
9412906817

BAR COUNCIL OF UTTARAKHAND, NAINITAL

Mr. Yogendra Singh 233525 9760786995 | --
Chairman

9412979512
Mr. Lokendra Dobhal 233525 232812 -
Member Secretary 9412084075

HIGH COURT BAR ASSOCIATION, NAINITAL.
OFFICE - 232543

Mr. B.D.Kandpal 232543 236115 --
President 9412084115
Mr. D.S.Mehta 232543 232949 -
Secretary 9412017538

STANDING COUNSEL, GOVERNMENT OF U.P. (05942)

Mr. S.P.S. Panwar
Addl. C.S.C., U.P.

9412983217

232197

ASSISTANT SOLICITOR GENERAL OF INDIA

Mr. Arvind Vashistha

92199220

232110
9412085110




SECTION 4(1)(B)(x)
The monthly remuneration received by each of the officers and employees of the High Court of Uttarakhand
(At Nainital), including the system of compensation as provided in its regulations;



Monthly remuneration received by Hon’ble the Chief Justice, Hon’ble Judges,
Officers and Officials of High Court Establishment as on July 16th, 20009.

Sl Name Designation Pay scale Basic Grade Pay Total Emolu-
No. Pay ments
1 Hon’ble Mr. Justice 90000 (Fixed) 90000 - 129570
V.K. Gupta Chief Justice
2 Hon’ble Mr. Justice B.C.Kandpal Judge 80000 (Fixed) 80000 - 109870
3 Hon’ble Mr. Justice J.C.S.Rawat Judge 80000 (Fixed) 80000 - 133870
4 Hon’ble Mr. Justice P.C.Pant Judge 80000 (Fixed) 80000 - 109870
5 Hon’ble Mr. Justice B.S.Verma Judge 80000 (Fixed) 80000 - 109870
6 Hon’ble Mr. Justice 80000 (Fixed) 80000 - 109870
Dharam Veer Judge
7 Hon’ble Mr. Justice V.K.Bist Judge 80000 (Fixed) 80000 - 109870
8 Hon’ble Mr. Justice Sudhanshu 80000 (Fixed) 80000 - 133870
Dhulia Judge
9 Sri Ravindra Maithani Registrar General 18750-22850 19150 - 49480
10 | Sri Pradeep Pant Registrar (Judicial) 16750-20500 17550 - 43261
11 | Sri Prashant Joshi Registrar (Inspection) 16750-20500 17550 - 44186
12 | SriJ.P.Tangwan P.P.S. 37400-67000 45520 8900 67747
13 | Sri Ashok Joshi Joint P.P.S. 15600-39100 26550 6600 42373
14 | Sri P.S.Mandarwal Head P.S. 15600-39100 25190 6600 40414
15 | Sri G.P.Dhyani P.S. 15600-39100 23150 6600 42365
16 | Sri N.C.Malkani P.S. 15600-39100 23150 6600 37765
17 | Sri 1.S.Bisht P.S. 15600-39100 23590 6600 37952
18 | Sri Gurprit Singh P.S. 15600-39100 20950 6600 34731
19 | SriL.S.Rawat P.S. 15600-39100 20140 6600 33743
20 | Sri Himanshu Negi P.S. 15600-39100 20140 6600 33743
21 | Sri Nitiraj Aswal P.S. 15600-39100 20140 6600 38693
22 | Sri Mohit Kanojia P.S. 15600-39100 20140 6600 33743
23 | SriR.C.Pant P.S. 15600-39100 23030 6600 37744
24 | Sri Rajeev Dang P.S. 15600-39100 20140 6600 38493
25 | Sri Pravindar Singh P.S. 15600-39100 20140 6600 33543
26 | Sri Satendra Sharma P.S. 15600-39100 15600 6600 28004
27 | Sri V.C. Barthwal Joint Registrar 37400-67000 41690 8700 63246
28 | Sri M.C. Joshi Deputy Registrar 15600-39100 25110 7600 41736
29 | Sri M.P. Sharma Deputy Registrar 15600-39100 25110 7600 40986
30 | Sri S.P. Sharma Deputy Registrar 15600-39100 25110 7600 40986
31 | SriS.S. Rautela Deputy Registrar 15600-39100 25110 7600 40986
32 | Sri K.C. Suyal Assistant Registrar 15600-39100 19360 6600 32211
33 | SriH.S. Jeena Assistant Registrar 15600-39100 19360 6600 32211
34 | SriN.R. Arya Assistant Registrar 15600-39100 19360 6600 37161
35 | SriC.P. Arya Assistant Registrar 15600-39100 19360 6600 37161
36 | Sri C.S. Adhikari Assistant Registrar 15600-39100 19360 6600 32411
37 | SriJeewan Prasad Assistant Registrar 15600-39100 19360 6600 37161
38 | Sri R.C. Kandpal Assistant Registrar 15600-39100 19360 6600 32211
39 | SriV.S. Pant Assistant Registrar 15600-39100 19360 6600 32211
40 | Sri Ajay Semwal A.R./CP.R.O. 15600-39100 22280 6600 35774
41 | Sri S.C. Tiwari Assistant Registrar 15600-39100 19360 6600 37561
42 | Sri B.S. Khati Assistant Registrar 15600-39100 19360 6600 37361
43 | Sri R.S. Chauhan Assistant Registrar 15600-39100 19360 6600 32211
44 | Sri Yogesh Pant Librarian 15600-39100 20950 6600 39101
45 | Ms. Yashoda Verma Astt. Librarian 9300-34800 14590 4200 26494
46 | Sri Hussain Ahmed S.0./C.P.O. 15600-39100 22280 6600 35774
47 | Sri G.C. Pant Section Officer 9300-34800 16200 4200 29488
48 | SriB.C. Tamta Section Officer 9300-34800 13610 4200 22628
49 | Sri H.C. Pandey Section Officer 9300-34800 13610 4200 22628
50 | Sri Abdul Hameed S.0./P.R.O. 9300-34800 14440 4200 26791
51 | SriN.C. Kimari S.0./M.0. 9300-34800 14440 4200 23641
52 | Sri Vinay Kr. Srivastava S.0. 9300-34800 12580 4200 21372
53 | Sri Neeraj Sharma S.0. 9300-34800 12580 4200 21372
54 | Sri G.S. Nagarkoti S.0. 9300-34800 12580 4200 21372
55 | Sri Mritunjay Singh S.0. 9300-34800 12580 4200 21372
56 | Sri M.S. Sirohi S.0. 9300-34800 12580 4200 21372
57 | Sri Naubahar Singh S.0. 9300-34800 12580 4200 21372
58 | Sri Ashok Kumar S.0. 9300-34800 12580 4200 21372
59 | SriJitendra Kumar S.0. 9300-34800 12580 4200 21372
60 | Sri A.K.Joshi S.0. 9300-34800 12580 4200 21372
61 | SriV.C.Raturi Head B.S. 15600-39100 23840 6600 38217
62 | SriP.S. Negi B.S.Grade-I 15600-39100 23150 6600 37685
63 | Sri M.C. Upadhyay B.S.Grade-I 15600-39100 23150 6600 42635
64 | Sri T.S. Kharola B.S.Grade-I 15600-39100 22470 6600 41205




65 | Sri C.P. Chaudhary B.S.Grade-| 15600-39100 22470 6600 41405
66 | Sri M.M. Bijalwan B.S.Grade-I 15600-39100 20950 6600 34351
67 | Sri S.S. Gusain B.S.Grade-II 9300-34800 14440 4200 23721
68 | Sri Roop Ram Bhatt B.S.Grade-11 9300-34800 14590 4200 23904
69 | Sri Dinesh Singh Bisht B.S.Grade-II 9300-34800 14590 4200 23904
70 | Sri Bansidhar Pandey Review Officer 9300-34800 12440 4200 21061
71 | Sri Pradeep Bandhavkar Review Officer 9300-34800 12440 4200 21061
72 | Sri A.M. Tripathi Review Officer 9300-34800 12440 4200 21061
73 | Sri Anurag Katiyar Review Officer 9300-34800 12440 4200 21061
74 | SriRajesh Kr. Srivastava Review Officer 9300-34800 12440 4200 24211
75 | Sri Vivek Agarwal Review Officer 9300-34800 12440 4200 21061
76 | Sri S.R. Bhatt Review Officer 9300-34800 12440 4200 24211
77 | Sri Prakash Chandra Pandey Review Officer 9300-34800 13090 4200 25004
78 | Sri Deepak Kumar Review Officer 9300-34800 13090 4200 21854
79 | Ms. Sugata Dhandiyal Review Officer 9300-34800 13090 4200 21854
80 | Sri Rajendra Singh Deopa Review Officer 9300-34800 13090 4200 25004
81 | Sri Kailash Chandra Review Officer 9300-34800 13090 4200 21854
82 | Sri Anil Chandra Review Officer 9300-34800 13090 4200 21854
83 | Sri Alok Tripathi Review Officer 9300-34800 13090 4200 21854
84 | Sri Om Prakash Review Officer 9300-34800 12580 4200 21232
85 | Sri Bhuwan Chandra Arya Review Officer 9300-34800 13090 4200 25004
86 | Sri B.C.Pathak Review Officer 9300-34800 13090 4200 21854
87 | Smt. Anju Sharma Review Officer 9300-34800 13090 4200 21854
88 | SriJ.S. Pokhariya R.O. /P.O. 9300-34800 13090 4200 21854
89 | Smt. Mamtesh Review Officer 9300-34800 13090 4200 25004
90 | SriR.S. Verma Review Officer 9300-34800 12580 4200 21232
91 | Sri Rajeev Kr. Tewari Review Officer 9300-34800 12580 4200 24382
92 | Sri G.B. Pandey Review Officer 9300-34800 12580 4200 21232
93 | Smt. Mamta Sharma Review Officer 9300-34800 12580 4200 21232
94 | Sri Indrabhan Review Officer 9300-34800 12580 4200 21232
95 | Smt. Deepa Joshi Review Officer 9300-34800 12580 4200 21232
96 | Sri Vishwa Mohan Sati Review Officer 9300-34800 12580 4200 24382
97 | Sri Himanshu Bhatt Review Officer 9300-34800 12580 4200 21232
98 | Smt. Preeti Bajpai Review Officer 9300-34800 12580 4200 21232
99 | Smt. Sangeeta Tyagi Review Officer 9300-34800 12580 4200 21232
100 | Smt. Smita Loshali Review Officer 9300-34800 12580 4200 21232
101 | Sri Vipin Chandra Joshi Review Officer 9300-34800 12580 4200 24382
102 | Sri Kundan Singh Review Officer 9300-34800 12580 4200 24382
103 | Sri Diwan Singh Bist Review Officer 9300-34800 12580 4200 21232
104 | Sri Sanjeev Kumar Review Officer 9300-34800 12580 4200 21232
105 | Sri Ashutosh Bhatt Review Officer 9300-34800 12580 4200 21232
106 | Km. Alpana Rai Review Officer 9300-34800 12580 4200 21232
107 | Sri Sanjay Sati Review Officer 9300-34800 12580 4200 24382
108 | SriJitendra Singh Panwar Review Officer 9300-34800 12580 4200 24382
109 | Smt. Ekta Patiyal Review Officer 9300-34800 12580 4200 21232
110 | Sri Kailash Giri Review Officer 9300-34800 12580 4200 24382
111 | Sri Ajay Kumar Danoshi Review Officer 9300-34800 12580 4200 21232
112 | Km. Ranjana Rathore Review Officer 9300-34800 12580 4200 24382
113 | Sri Deep Kumar Mittal Review Officer 9300-34800 12580 4200 24632
114 | Sri Dinesh Ch. Singh Sethwal Review Officer 9300-34800 12580 4200 21232
115 | Sri Santosh Kumar Arya Review Officer 9300-34800 10070 4200 21319
116 | Sri Raj Narayan Kushwaha Asstt. Review Officer 5200-20200 9060 2800 14989
117 | Sri Pankaj Bhatt Asstt. Review Officer 5200-20200 9060 2800 17089
118 | Sri Chandra Sekhar Pandey Asstt. Review Officer 5200-20200 9060 2800 17089
119 | Sri Brijesh Naugai Asstt. Review Officer 5200-20200 9060 2800 17089
120 | Sri Naveen Chandra Bhatt Asstt. Review Officer 5200-20200 9060 2800 17089
121 | Sri Prakash Joshi Asstt. Review Officer 5200-20200 9060 2800 17089
122 | Sri Suresh Chandra Joshi Asstt. Review Officer 5200-20200 9060 2800 14989
123 | Sri Rama Kant Sharma Asstt. Review Officer 5200-20200 9060 2800 14989
124 | Sri Shiv Prasad P.A. 9300-34800 14040 4200 23233
125 | Km. Sweta Jakhmola P.A. 9300-34800 14040 4200 23233
126 | SriJ.K. Jain P.A. 9300-34800 14150 4200 23367
127 | Sri Prabodh Kumar P.A. 9300-34800 10130 4200 20211
128 | Sri Avneet Kumar Singh P.A. 9300-34800 10130 4200 23361
129 | Sri Salim Pravej P.A. 9300-34800 10130 4200 23361
130 | Km. Nandini Singh P.A. 9300-34800 10130 4200 23361
131 | Km. Arti P.A. 9300-34800 10130 4200 23361
132 | Sri Ram Murti Yadav P.A. 9300-34800 9710 4200 22797
133 | Km. Rajini Gusain P.A. 9300-34800 9710 4200 22797
134 | Sri Bhaskar P.A. 9300-34800 9710 4200 22797
135 | Sri Virendra Kr. Gupta P.A. 9300-34800 9300 4200 22247
136 | Sri Digvijay Pant System Analyst 15600-39100 15600 5400 32772




137 | Sri Rajneesh Jindal C.O.D.E.A. 5200-20200 9690 2800 15758
138 | Sri Subodh Kumar C.O.D.EA. 5200-20200 9690 2800 17858
139 | Sri Sanjay Kumar Batra C.0.D.E.A. 5200-20200 9690 2800 15758
140 | Sri Man Singh C.0.D.EA. 5200-20200 9690 2800 15758
141 | Sri Shailesh Bisht C.0.D.EA. 5200-20200 8560 2800 17865
142 | Sri Pranay Prakash Tewari C.0.D.E.A. 5200-20200 8560 2800 17865
143 | Sri Aditya Rathi C.0.D.E.A. 5200-20200 8560 2800 17865
144 | Sri Pankaj Bhatt C.0.D.E.A. 5200-20200 8560 2800 17865
145 | Sri Devendra S. Bisht C.0.D.EA. 5200-20200 8560 2800 17865
146 | Sri Surendra Kumar C.0.D.EA. 5200-20200 8560 2800 17865
147 | Sri Kailash Ch. Bhatt C.0.D.E.A. 5200-20200 8560 2800 17865
148 | Sri Jagat Pal Singh Aswal C.0.D.E.A. 5200-20200 8560 2800 17865
149 | Sri Taraban Goswami Driver 5200-20200 8080 2400 13696
150 | Sri Kripal Singh Driver 5200-20200 7010 1900 11580
151 | Sri Pradeep Naugai Driver 5200-20200 7010 1900 11580
152 | Sri Bhim Nath Driver 5200-20200 7010 1900 11730
153 | Sri Hukum Singh Driver 5200-20200 7010 1900 11430
154 | Sri Krishna Chandra Arya Driver 5200-20200 7010 1900 11580
155 | Sri Narendra Singh Driver 5200-20200 6850 1900 11385
156 | Sri Dev Singh Adhikari Driver 5200-20200 8260 2400 13915
157 | Sri Govind Ballabh Driver 5200-20200 6810 1900 11186
158 | Sri Mool Chand Driver 5200-20200 6810 1900 11336
159 | Sri Sudhish Chandra Raturi Driver 5200-20200 7080 1900 11816
160 | Sri Hayat Singh Driver 5200-20200 6880 1900 11392
161 | Sri Girish Chandra Petshali Driver 5200-20200 6310 1900 11698
162 | Sri Deepak Gunwant Driver 5200-20200 6310 1900 13123
163 | Sri Pitamber Pande Daftari 5200-20200 7910 1900 12748
164 | Sri Purnanand Bhatt Daftari 5200-20200 8080 1900 13961
165 | Sri B.C. Pathak Daftari 4440-7440 6070 1400 9733
166 | Sri Shambhu Ram Daftari 4440-7440 7220 1650 11576
167 | Sri Mahesh Prakash Daftari 4440-7440 7350 1650 11315
168 | Sri Shiv Nath Goswami Peon 4440-7440 6040 1300 9695
169 | Sri Naresh Singh Rawat Daftari 4440-7440 5950 1400 9587
170 | Sri Kunwar Ram Daftari 4440-7440 5950 1400 9587
171 | Sri Pradeep Kumar Arya-I Daftari 4440-7470 5950 1400 9287
172 | Sri Ram Milan Yadav Jamadar 4440-7440 5950 1400 9587
173 | Sri Virendra Sharma Jamadar 4440-7440 5950 1400 9287
174 | Sri Pratap Ram Jamadar 4440-7440 5950 1400 9707
175 | Sri Shiv Lal Sharma Jamadar 4440-7440 5950 1400 9287
176 | Sri Krishna Kumar Yadav Jamadar 4440-7440 5950 1400 9287
177 | Sri Nand Lal Sahu Jamadar 4440-7440 5950 1400 9587
178 | Sri Sant Ram Maurya Peon 4440-7440 5800 1300 9882
179 | Sri Ram Ajor Jamadar 4440-7440 5950 1400 9287
180 | SriJitendra Chaturvedi Daftari 4440-7440 5950 1400 9287
181 | Sri Subhash Chandra Jamadar 4440-7440 5950 1400 9287
182 | SriJagdish Prasad Nishad Jamadar 4440-7440 5950 1400 9287
183 | Sri Sahib Das Nishad Jamadar 4440-7440 5950 1400 9287
184 | Sri Sukhdev Singh Jamadar 4440-7440 5950 1400 9587
185 | Sri Pooran Chandra Mathpal Peon — Cook 4440-7440 5800 1300 9402
186 | Sri Ajay Kumar Yadav Peon-Cook 4440-7440 5670 1300 8823
187 | Sri Anil Singh Mehra Farrash 4440-7440 5670 1300 9798
188 | Sri Bishan Lal Sah Peon-Cook 4440-7440 5670 1300 9123
189 | Sri Bahadur Singh Peon-Cook 4440-7440 5670 1300 9183
190 | Sri Pan Singh Rawat Farrash 4440-7440 5670 1300 8823
191 | Sri Kundan Singh Peon 4440-7440 5670 1300 8823
192 | Sri Devendra Singh Peon 4440-7440 5670 1300 9798
193 | Sri Bhupal Singh Peon 4440-7440 5670 1300 9253
194 | Sri Pradeep Kumar-II Peon 4440-7440 5670 1300 8823
195 | Sri Dhananjay Poranik Peon 4440-7440 5670 1300 8823
196 | Sri Rakesh Singh Chauhan Peon 4440-7440 5670 1300 10098
197 | Sri Virendra Singh Peon 4440-7440 5670 1300 9123
198 | Sri Hari Prasad Peon 4440-7440 5670 1300 8823
199 | Sri Rajan Singh Bisht Peon 4440-7440 5670 1300 10098
200 | Sri Gopal Singh Peon-Cook 4440-7440 5670 1300 9123
201 | Sri Deepak Kumar Bisht Electrician 4440-7440 6810 1900 12451
202 | Sri Hem Chandra Pant Peon 4440-7440 5670 1300 9798
203 | Sri Bhim Singh Jalal Mali 4440-7440 5670 1300 8823
204 | Sri Rajesh Kumar Arya Mali 4440-7440 5670 1300 9798
205 | Sri Prem Prakash Mali 4440-7440 5460 1300 8567
206 | Sri Robin Sweeper 4440-7440 5670 1300 8823
207 | Sri Harish Singh Peon 4440-7440 5540 1300 8965
208 | Sri Deewan Singh Jeena Peon 4440-7440 5540 1300 9640




209 | Sri Vipin Chandra Peon 4440-7440 5540 1300 9640
210 | Sri Nand Kunwar Peon 4440-7440 5540 1300 9640
211 | Sri Ganesh Chandra Peon 4440-7440 5540 1300 8965
212 | Sri Balbir Singh Peon 4440-7440 5540 1300 8665
213 | Sri Bhagirath Tiwari Peon-Cook 4440-7440 5540 1300 9640
214 | Sri Govind Raj Arya Peon 4440-7440 5540 1300 9640
215 | Sri Mohd. Tariq Peon 4440-7440 5540 1300 9640
216 | Sri Mukesh- | Sweeper 4440-7440 5540 1300 8665
217 | Sri Mukesh Kumar- 11 Sweeper 4440-7440 5540 1300 8665
218 | Sri Shekhar Chandra Bhagat Peon 4440-7440 5540 1300 9640
219 | Sri Akhilesh Chandra Electrician 5200-20200 6810 1900 11006
220 | Smt. Ganga Joshi Peon 4440-7440 5650 1300 8779
221 | Sri Girish Chandra Peon 4440-7440 5530 1300 9908
222 | Sri Lalit Chandra Joshi Peon 4440-7440 5530 1300 9608
223 | Sri Deepak Kumar Peon-Cook 4440-7440 5530 1300 8633
224 | Sri Surya Prakash Thapliyal Peon 4440-7440 5530 1300 9608
225 | Sri Mahendra Singh Bisht Peon 4440-7440 5530 1300 9908
226 | Sri Vikrmaditya Patel Peon 4440-7440 5530 1300 8633
227 | Sri Vikrampal Arya Peon Transferred to Supreme Court of India

228 | Sri Kailash Chandra Pathak Peon-Cook 4440-7440 | 5530 | 1300 9908
229 | Sri Gopal Singh Garia Peon-Cook Transferred to Supreme Court of India

230 | Sri Pratap Singh Adhikari Peon 4440-7440 5530 1300 9608
231 | Sri Puran Chandra Joshi Plumber 4440-7440 5530 1300 9608
232 | Sri Anil Kumar Sweeper 4440-7440 5330 1300 9364
233 | Sri Chandra Shekher Typewriter Mech. 5200-20200 6880 1900 12517
234 | Sri Devendra Singh-11 Peon 4440-7440 4990 1300 9041
235 | Sri Dinesh Chandra Arya Carpenter 4440-7440 4990 1300 8741
236 | Sri Dinesh Ram -1 Mali 4440-7440 4800 1300 9461
237 | Sri Ramesh Chandra Tiwari Peon 4440-7440 4800 1300 9461
238 | Sri Gopal Dutt Joshi Peon 4440-7440 4800 1300 9461
239 | Sri Shiv Singh Rautela Peon 4440-7440 4800 1300 9461
240 | Sri Pawan Adhikari Peon 4440-7440 4800 1300 9461
241 | Sri Ashok Chandra Upadhyay Peon 4440-7440 4800 1300 9761
242 | Sri Anand Prakash Peon 4440-7440 4800 1300 9461
243 | Sri Harsh Mani Peon 4440-7440 4800 1300 9761
244 | Sri Prem Chand Peon 4440-7440 4800 1300 9461
245 | Sri Rajesh Kumar Chaukidar 4440-7440 4800 1300 9461
246 | Sri Lalit Goswami Peon 4440-7440 4800 1300 9461
247 | Sri Shamsher Singh Peon 4440-7440 4800 1300 9761
248 | Sri Narendra Singh Negi Chaukidar 4440-7440 4800 1300 9461
249 | Sri Prakash Pathak Peon 4440-7440 4800 1300 9761
250 | Sri Laxman Nath Goswami Peon 4440-7440 4800 1300 8786
251 | Sri Prakash Lal Chaukidar 4440-7440 4800 1300 9461
252 | Sri Rajendra Singh Sammal Peon 4440-7440 4800 1300 9461
253 | Sri Anand Singh Peon 4440-7440 4800 1300 9761
254 | Sri Ajay Kumar Bhatt Peon 4440-7440 4800 1300 9571
255 | Sri Deepak Joshi Peon 4440-7440 4800 1300 9761
256 | Sri Inder Lal Peon 4440-7440 4800 1300 9761
257 | Sri Naveen Joshi Chaukidar 4440-7440 4800 1300 9461
258 | Sri Danish Peon 4440-7440 4800 1300 9461
259 | Sri Rajendra Prasad Chaukidar 4440-7440 4800 1300 9461
260 | Sri Pratap Singh Peon 4440-7440 4800 1300 9761
261 | Sri Dan Singh Bargali Peon 4440-7440 4800 1300 9761
262 | Sri Mohd. Yunis Painter 4440-7440 4800 1300 9461
263 | Sri Girish Chandra Upreti Peon 4440-7440 4800 1300 9461
264 | Sri Umesh Chandra Pandey Peon 4440-7440 4800 1300 9761
265 | Sri Urba Dutt Pandey Peon 4440-7440 4800 1300 9461
266 | Sri Bhupal Singh Negi Peon 4440-7440 4800 1300 9761
267 | Sri Dinesh Ram Il Chaukidar 4440-7440 4800 1300 9461
268 | Sri Rakesh Kumar Peon 4440-7440 4800 1300 9761
269 | Sri Chitra Bahadur Rana Peon 4440-7440 4800 1300 9761
270 | Sri Manoj Negi Peon 4440-7440 4800 1300 9761
271 | Sri Dalip Ram Peon 4440-7440 4800 1300 9461
272 | Sri Dwarika Prasad Peon 4440-7440 4800 1300 9761
273 | Sri Manoj Gond Peon 4440-7440 4800 1300 9761
274 | Sri Bishan Ram Peon 4440-7440 4440 1300 8978
275 | Sri Raghuveer Singh Negi Peon 4440-7440 4440 1300 8978
276 | Sri Umesh Kumar Peon 4440-7440 4440 1300 9278
277 | Sri Dinesh Arya Peon 4440-7440 4440 1300 8978
278 | Sri Gopal Singh Peon 4440-7440 4440 1300 9278
279 | Sri Shiv Kumar Sharma Peon 4440-7440 4440 1300 8978
280 | Sri Ravi Kumar Peon 4440-7440 4440 1300 9278




281 | Sri Manoj Kumar Sharma Peon 4440-7440 4440 1300 8978
282 | Sri Narendra S. Fartiyal Peon 4440-7440 4440 1300 8578
283 | Sri Narendra Kumar Peon 4440-7440 4440 1300 8278
284 | Sri Rajesh Kr. Maurya Farrash 4440-7440 4440 1300 8978
285 | Sri Ashok Kr. Prajapati Peon 4440-7440 4440 1300 9278




SECTION 4(1)(B)(xi)
The budget allocated to each of its agency, indicating the particulars of all plans, proposed expenditures and
reports on disbursements made;



Statement showing total sanctioned budget by the Government ( from April 2009 to July

2009), total allocation to the various District Courts and balance/available

budget in this Court, under head 2014-Administration of Justice-105-

Civil & Session Court-03-District & Session Judge

in the Financial Year 2009-2010.

Sl Name of the Head Total budget Total budget Balance /
No. Sanctioned by the Allocation to the available budget
Govt. District Courts
1 01-Pay 80000000 71000000 9000000
2 02-Mazdoori 150000 150000 -
3 03-D.A. 18000000 15900000 2100000
4 04-T.A. 150000 130000 20000
5 05-T.T.A. 250000 141000 109000
6 06-0.A. 8000000 7100000 900000
7 07-Honoraria - - -
8 08-Office Expenses 1200000 1000000 200000
9 09-Electricity Charges 400000 360000 40000
10 10-Water Taxes 25000 25000 -
11 11-Stationery & Printing of forms 300000 260000 40000
12 12-Office Furniture 1200000 1125000 75000
13 13-Telephone Charges 400000 340000 60000
14 14-Purchase of Staff Car - - -
15 15-Maintenance of Staff Car & Purchase of fuels 800000 680000 120000
16 16-Payment of Commercial/Special Services - - -
17 17-Rent & Taxes 50000 - 50000
18 22-Sumptuary Allowances 30000 - 30000
19 25-Petty Works 500000 - 500000
20 27-Medical Reimbursement 500000 240000 260000
21 29-Maintenance 2000000 - 2000000
22 42-Other Expenses - - -
23 44-Training - - -
24 45-L.T.C. - - -
25 46-Purchase of Computer Hardware/Software - - -
26 47-Purchase of Computer stationary/Maintenance 200000 85000 115000
27 48-D.P. - - -




Statement showing total sanctioned budget by the Government ( from April 2009 to July

2009), total allocation to the various District Courts and balance/available

budget in this Court, under head 2014-Administration of -Justice-108-

Criminal Court-03-Reqular establishment in the Financial Year 2009-2010.

Sl Name of the Head Total budget Total budget Balance /
No. Sanctioned by the Allocation to the available budget
Govt. District Courts
1 01-Pay 15000000 11700000 3300000
2 02-Mazdoori - - -
3 03-D.A. 3200000 2600000 600000
4 04-T.A. 50000 32000 18000
5 05-T.T.A. 50000 35000 15000
6 06-0.A. 1500000 1170000 330000
7 07-Honoraria - - -
8 08-Office Expenses 100000 68000 32000
9 09-Electricity Charges 5000 5000 -
10 10-Water Taxes - - -
11 11-Stationery & Printing of forms 50000 38000 12000
12 12-Office Furniture 30000 - 30000
13 13-Telephone Charges 60000 51000 9000
14 14-Purchase of Staff Car - - -
15 15-Maintenance of Staff Car & Purchase of fuels 350000 255000 95000
16 17-Rent & Taxes - - -
17 22-Sumptuary Allowances - - -
18 25-Petty Works - - -
19 27-Medical Reimbursement 50000 43000 7000
20 29-Maintenance - - -
21 42-Other Expenses - - -
22 44-Training - - -
23 45-L.T.C. - - -
24 46-Purchase of Computer Hardware/Software - - -
25 47-Purchase of Computer stationary/Maintenance - - -

48-D.P.




Statement showing total sanctioned budget by the Government ( from April 2009

to July 2009), total allocation to the various District Courts and balance/available

budget in this Court, under head 2014-Administration of Justice-105-Civil & Session

Court-04-Family Court in the Financial Year 2009-2010.

Sl Name of the Head Total budget Total budget Balance /
No. Sanctioned by the Allocation to the available budget
Govt. District Courts
1 01-Pay 5000000 3780000 1220000
2 02-Mazdoori - - -
3 03-D.A. 800000 765000 35000
4 04-T.A. 30000 18000 12000
5 05-T.T.A. 25000 - 25000
6 06-0.A. 450000 350000 100000
7 07-Honoraria - - -
8 08-Office Expenses 70000 50000 20000
9 09-Electricity Charges 10000 10000 -
10 10-Water Taxes 5000 5000 -
11 11-Stationery & Printing of forms 14000 14000 -
12 12-Office Furniture 15000 - 15000
13 13-Telephone Charges 25000 18000 7000
14 14-Purchase of Staff Car - - -
15 15-Maintenance of Staff Car & Purchase of fuels 100000 100000 -
16 16-Payment for Commercial/Special Services - - -
17 17-Rent & Taxes - - -
18 22-Sumptuary Allowances - - -
19 25-Petty Works - - -
20 27-Medical Reimbursement 50000 25000 25000
21 29-Maintenance - - -
22 42-Other Expenses - - -
23 44-Training - - -
24 45-L.T.C. - - -
25 46-Purchase of Computer Hardware/Software - - -
26 47-Purchase of Computer stationary/Maintenance 14000 10000 4000

48-D.P.




Statement showing total sanctioned budget by the Government ( from April 2009 to July

2009), total allocation to the various District Courts and balance/available

budget in this Court, under head 2014-Administration of Justice-800-Other

Expenses-01-Centrally Plan/Centrally Sponsored Scheme-0102-Establishment

Of Fast Track Courts in the Financial Year 2009-2010.

Sl Name of the Head Total budget Total budget Balance /
No. Sanctioned by the Allocation to the available budget
Govt. District Courts

1 01-Pay 4000000 3980000 20000
2 02-Mazdoori - - -
3 03-D.A. 950000 950000 -
4 04-T.A. 15000 6000 9000
5 05-T.T.A. 50000 - 50000
6 06-0.A. 480000 455000 25000
7 07-Honoraria - - -
8 08-Office Expenses 100000 60000 40000
9 09-Electricity Charges 10000 2000 8000
10 10-Water Taxes - - -
11 11-Stationery & Printing of forms 50000 40000 10000
12 12-Office Furniture 25000 - 25000
13 13-Telephone Charges 40000 30000 10000
14 14-Purchase of Staff Car - - -
15 15-Maintenance of Staff Car & Purchase of fuels 30000 30000
16 17-Rent & Taxes - -
17 22-Sumptuary Allowances
18 25-Petty Works - - -
19 27-Medical Reimbursement 30000 16000 14000
20 29-Maintenance - - -
21 42-Other Expenses
22 44-Training
23 45-L.T.C. - -
24 46-Purchase of Computer Hardware/Software 50000 - 50000
25 47-Purchase of Computer stationary/Maintenance 12000

48-D.P.

20000

8000




Statement showing total sanctioned budget by the Government ( from April 2009 to July

2009), total allocation to the various District Courts and balance/available

budget in this Court, under head 2014-Administration of Justice-105-Civil &

Sessions Court-06-Court of Railway Magistrate in the Financial Year 2009-2010.

Sl Name of the Head Total budget Total budget Balance /
No. Sanctioned by the Allocation to the available budget
Govt. District Courts

1 01-Pay 300000 300000
2 02-Mazdoori - -
3 03-D.A. 60000 60000
4 04-T.A. 3000 3000
5 05-T.T.A. - -
6 06-0.A. 30000 30000
7 07-Honoraria - - -
8 08-Office Expenses 15000 10000 5000
9 09-Electricity Charges 15000 10000 5000
10 10-Water Taxes - - -
11 11-Stationery & Printing of forms 10000 6000 4000
12 12-Office Furniture 15000 - 15000
13 13-Telephone Charges 3000 3000 -
14 14-Purchase of Staff Car - - -
15 15-Maintenance of Staff Car & Purchase of fuels 20000 15000 5000
16 16-Payment for Commercial/Special Services - - -
17 17-Rent & Taxes
18 22-Sumptuary Allowances
19 25-Petty Works - - -
20 27-Medical Reimbursement 15000 10000 5000
21 29-Maintenance - - -
22 42-Other Expenses
23 44-Training
24 45-L.T.C.
25 46-Purchase of Computer Hardware/Software - - -
26 47-Purchase of Computer stationary/Maintenance 5000 3000 2000

48-D.P.




Total sanctioned budget by the Government, under head 4059-Capital Qutlay on
Public Works-60-Other Buildings-051-Construction-03-Construction of
Buildings for Judicial Work-24-Major Construction Work
for the Financial Year 2009-2010.

Sl. No. Name of the Head Total budget Sanctioned
by the Govt.
1 24-Major Construction Work 2,33,00,000.00




Total sanctioned budget by the Government, under head 2059-Public Construction Work-
80-General-Non-plan-053-Maintenance and Repari-01-Centrally Planned/Centrally
Sponsored-0101-Maintenance of Buildings under 12" Finance Commission-29-
Maintenance for the Financial Year 2009-2010.

Sl. No. Name of the Head Total budget Sanctioned
by the Govt.

1 29-Maintenance




Total sanctioned budget by the Government (from April 2009 to July 2009),
under head 2014-Administration of Justice-00-Non Plan-102-High Court
-03-High Court for the Financial Year 2009-2010.

Sl. No. Name of the Head Total budget
Sanctioned by the
Govt.
1 01-Pay, Charged 40000000
2 02-Mazdoori, Charged 500000
3 03-D.A., Charged 9000000
4 04-T.A., Charged 150000
5 05-T.T.A., Charged 50000
6 06-0.A. , Charged 4000000
7 07-Honoraria, Charged -
8 08-Office Expenses, Charged 1333000
9 09-Electricity Charges, Charged 300000
10 10-Water Taxes, Charged 50000
11 11-Stationery & Printing of forms, Charged 250000
12 12-Office Furniture, Charged 200000
13 13-Telephone Charges, Charged 300000
14 14-Purchase of Staff Car, Charged -
15 15-Maintenance of Staff Car & Purchase of fuels, 800000
Charged
16 16-Payment for Spl./Comm. Services -
17 17-Rent & Taxes, Charged 15000
18 22-Sumptuary Allowances, Charged -
19 25-Petty Works, Charged 1000000
20 27-Medical Reimbursement, Charged 400000
21 29-Maintenance, Charged 1000000
22 42-Other Expenses, Charged 133000
23 44-Training, Charged -
24 45-L.T.C. , Charged 1133000
25 46-Purchase of Computer Hardware/Software, Charged 300000
26 47-Purchase of Computer stationary/Maintenance, 200000
Charged
27 48-Dearness Pay, Charged -




SECTION 4(1)(B)(xii)

The manner of execution of subsidy programmes, including the amounts allocated and the details of
beneficiaries of such programmes;

There are no subsidy programmes in the High Court of Uttarakhand at Nainital.



SECTION 4(1)(B)(xiii)
Particulars of recipients of concessions, permits or authorizations granted by it;
Not applicable in the High Court of Uttarakhand.



SECTION 4(1)(B)(xiv)
Details in respect of the information, available to or held by it, reduced in electronic form;
Judgments, Cause lists and information of Hon’ble Judges and High Court accessible
worldwide for litigant public at website : http://www.highcourtofuttarakhand.gov.in/



SECTION 4(1)(B)(xv)
The particulars of facilities available to citizens for obtaining information, including the working hours of a
library or reading room, if maintained for public use;
(1) The litigant public can visit the website of the High Court at
http://www.highcourtofuttarakhand.gov.in.
(2) The litigant public can know the status of their case through I.V.R.S. (Interactive VVoice Response
System) using telephone by dialing telephone number (05942)-233501.
(3) A touch screen information KIOSK has been set up at the High Court by whom the litigant public
may know the status of their cases.
(4) Anenquiry Counter has been set up at the High Court by whom the litigant public may know the
status of their cases.
Apart from it, the litigant public may also enquire status of their cases by moving application at the High
Court of Uttarakhand.



http://www.highcourtofuttarakhand.gov.in/

SECTION 4(1)(B)(xvi)
The names, designations and other particulars of the Public Information Officers;

Sri Pradeep Pant,

Appellate Authority under Section 19(1) of the Right to Information Act, 2005
Registrar (Judicial)

High Court of Uttarakhand

At Nainital

Tel. No.: 05942-233802 (Office); 05942-233803 (Residence)

Cell No.: +919411107776

Sri V. C. Barthwal,

State Public Information Officer under Section 5(1) of the Right to Information Act, 2005
Joint Registrar

High Court of Uttarakhand

At Nainital

Tel. No.: 05942-235388 Ext. No.:223 (Office); 05942-232803 (Residence)

Cell No.: +919411107532.



SECTION 4(1)(B)(xvii)
Such other information as may be prescribed; and thereafter update these publications every
year;
NIL.






be the Officer to whom an appeal can be preferred under
section 19 (1) of the Act, against the order passed by the
State Public Information Officer.

Appeal under section 19(1) of the Act, shall be
preferred against the order passed by the State Assistant
Public Information Officer before the Chief Judicial
Magistrate or any other judicial officer nominated by the

Chief Justice, of the concerned Judgeship.

By order of the Court

B o =
( Ravindra Maithani)
Registrar General



Appendix

Register of Information

| 3

Sl Cate aof Mams and | Purpose | Fee  Dais & time of

No. | application | addressof | of paid  reqguisition of
the party request recond

i s 5 &

Date & time. | Date Signature | Remarks
of and of the

information | time of | apphcant

furnished or | retum

inspection of
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7 8 8 10




Application Form for Inspection of record.
Court fee stamp

To

The State Public Information Officer/State Assistant
Public Information Officer... ... .........oooviiiio0l,

Please grant me permission to inspect the documents
named in the following list. for which | tender herewith the

requisite stampof Rs... ... ... .

Full  description of  Name of the Office or | Object for  which
document of which the | officer/official in whose | inspection is required

inspection is wanted, possession the | or ground upon which
document is lying. the application should

be granted.
Dated: Signature and Full address

of the applicant



Form of Application for Information

To

The State Public Information Officer/

The State Assistant Information Officer

Please furnish the following information for which the
requisite fees of Rs...................Is being paid:

Full particular of the Full particular of the | Object for which the |
Department/Section to document or record | information is required.
which the document is  regarding which the
concerned  regarding information sought. |
which the information

is required.
Dated: Signature and Full
address of the Applicant
Brief description of information Information furnished.
sought.
Dated: Signature of the State Public

Information Officer
Seal

By order of the Court

&)
f,-—f;lz::rr‘\%’/
_ e

( Ravindra Maithani)

Registrar General
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